File No 06/CESTAT/Statement/2011-CR

Customs, Excise & Service Tax Appeilant Tribunal
West Block-2 R.K.Puram New Delhi

Dated : I"tﬁv/\ Feb 2028}

Bench wise statement showing pendency, institution and disposal of
appeals and stay application with year wise break up of appeals pending

as on 01/02/2024 is circulated for information.
( Vaishall Kt@jrbanda)

Technical Officer
Copy to -

Computer Section



STATEMENT SHOWING YEARWISE BREAK UP OF
PENDING APPEALS IN CESTAT, AS ON 01.02.2024.

YEARS |DELHI |MUMBAI [KOLKATTA [CHENNAI|[BANG. [AHMEDBQALLBD CHD |HYD
2002 0 0 0 0 0 1 Y 0 0
2003 o 0 [\ 0 2 0 0 0 0
2004 0 4 0 0 1 0 0 0 0
2005 12 1 0 1 0 0 0 0 0
2006 18 3 0 1 0 5 0 0 0
2007 11 2 0 4 o 0 1 0 2
2008 8 11 3 0 2 1 1 0 1
2009 42 22 58 16 25 16 10 29 12
2010 37 30 23 11 262 24 9 45 6
2011 54 43 181 16 370 65 16 79 20
2012 57 94 103 14 537 90 35 171 215
2013 110 380 297 171 626 289 36 242 258
2014 95 993 . 433 637 832 493 44 569 317
2015 64 896 412 1133 802 568 98| 414 245
2016 101 1508 742 1052 953 632 80 337 443
2017 229 1636 730 1185 891 658 89 522 534
2018 656 2460 1618 1481 977 903 167 899 489
2019 927 1994 1386 1053| = 605 794 227 833 316
2020 691 1109 550 562 355 553 440 322 299
20210 1245 2090 594 617 705 646| + 397 593
20221 2332 2296 708 454 762 862 501 412 492
2023} 5732 2673 1070 825 706 684 511 701 451
2024 147 189 108 93 50 33 142 49 53

TOTAL 12568 18434 9016 9326 9457 7317 2407| 6021 4746




l | l

CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL,

WEST BLOCK NO.2, R.K. PURAM, NEW DELH!-66

Disposal and Institution for the month of Jan, 2024

Opening Balance Fresh Institution/ Restored/ |Disposal Pendency
Remanded
DELHI * 13172 148 756 12568
MUMBAI 18313 | 189 68 18434
KOLKATA 9044 111 139 9016
CHENNAI 9340 93 107 9326
BANGALORE 9472 50 65 9457
AHMEDABAD 7551 41 275 7317
ALLAHABAD 2996 145 57 3084
CHANDIGARH # 6010 ' 49 34 6021
HYDERABAD 4748 54 56 4746
TOTAL 80646 880 1557 79969

* 04 Appeal received from Chandigarh
# 04 appeal transer to Delhi




MONTHLY STATEMENT FOR THE MONTH OF JAN 2024 AS ON 01/02/2024

RECEIVED FROM
OPENING BALANCE FRESH INSTITUTION APPEAL RESTORED OTHER BENCHES
CUSTOM|EXCISE|S. TAX [AD  |TOTAL [STAY JCLISTOM EXCISE S.TAX |AD TOTALISTAY |CUSTOMYEXCISE}S. TAX |AD TOTAL |STAY [CUSTOMS |EXCISE|S. TAX jAD TOTAL {STAY
DELHI 8805{ 1084| 3213] 70| 13172 0 45 25 64| 13 147 0 ] 1 0 0 1 o 0 ¢ 4 0 4 0
MUMBAI 8228 3501 6494 ¢} 18313 30 78 9 102 0 189 0 0 0 0 ¢ G 0 0 o s} 0 o] 0
KOLKATA 2382 2909 3753 0 9044 4 H 18 59 0 108 0 0 1 2 0 3 o ¢ 0 0 0 0 o
CHENNAI T 3785 1857 3598 o] 9340 1 65 26 0 53 0 0 0 o] Q0 0 0 0 0 0 0 0 0
BANGALORE 1710 1918 5844 ¢ 9472 3 B 38 ¢ 50 c 0 0 Q 0 0 4] 0 0 o] Q 0 0
AHMEDABAD 1697 3322 2532 0 7551 12 12 14 7 ] 33 0 c 3 5 Q 8 0 0 0 0 0 0 0
ALLAHABAD 991f 614l 1391 o| 2996 70 29 5 108 0 142 0 ] 2 1 0 3 ] 0 o 0 0 0 0
CHANDIGARH 1073 2210 2727 ¢} €010 120 5 5 39 4} 49 4] 0 0 0 o} 0 0 0 o] 0 0 0 0
HYDERABAD 1070 1104 2574 ol a7a8 2 17 2 34 0 53 0 0 0 1 0 1 0 0 0 0 0 ] o
TOTAL 29741 18609 32226 70 80648 242 290 84 477 13 864 0 Q 7 9 4] 16 \] g 0 4 0 4 0
1 Sanctioned strength of the Members is 33 and working strength is 33 as on 01.02.2024
2 Figures may be considered as tentative and subjected to further verification.
3 Members on leave during the month of Jan, 2024 for 58 days as under. (Details shown on the basis of leave applications submitted by the
Note : " 1 Hor'ble Justice Shri Dilip Gupta, President Nil 12 Mr.Sanjiv Srivastava, Member (Technical) 5
2 Sh. Anil Choudhary, Member (Judicial} 1 13 Dr. Suvendu Kumar Pati, Member(udicial} 1
3 Sh. 5. K. Mohanty, Member (Judicial) Nil 14 sh. Ashok lJindal, Member (Judicizl) 6
4 Sh, Ramesh Nair, Member {Judicial) Nil 15 Dr.. .M, Misra, Member {Judicial} Nil
5 Ms. Sulekha Beevi C.5., Member{Judicial) NH 16 Sh.5.5.Garg, Member [Judicial) Nil
6 Sh. P. K. Choudhary, Member {judicizal) Nil 17 Sh. Somesh Arora, Member {Jugicial} 1
7 Sh. Raju,Member{Technicat) 1 18 Sh. R.Muralidhar, Member (Judicial) 1
8 sh. C.J. Mathews,Member{Technical} Nil 19 Sh. P.A Augustian, Member {Judicial) 3
9 sh. P. Dinesha, Member{ludicial) 2 20 Ms. Binu Tamta, Member{udicial) Nii
10 sh. Ajay Sharma, Member{Judicial} Nil 21 Mr. P Anjam Kumar, Member (Technical) 5
11 Ms. Rachna Gupta, Member{ludicial} il 22 Sh. A.G.Shakkarwal, Member(Technicai) Nil

23 sh.C.L. Mahar, Member (Technical)




"TRANSFERED TO _
OTHER BENCHES DISPOSAL CLOSING BALANCE
‘OMS |EXCISE [S.TAX AD TOTAL [STAY |CUSTOMS |EXCISE |S.TAX AD TOTAL |STAY [CUSTOMYEXCISE [STAX AD TOTAL STAY

¢ o 0 0 0 4 596 29 131 o 756 0 8254 1081 3150 a3 12568 0
o} 0 0 0 0 o} 15 34 19 o} 68 2 8291 3566 B577 [ 18434 2B
o 0 o} 0 0 0 68 a2 33 0 139 0 2345 2890 3781 0 9016 4
0 0 0 0 C 14} 51 23 33 0 107 4] 3799 1836 3691 0 9326 1
0 0 o] 0 9] 0 20 8 37 o} 65 2 1698 1914 5845 4} 9457 1
¢ o} C 0 4] 4] 89 99 87 0 275 0 1620 3240 2457 0 7317 12
0 0 0 ¥} o] o B 18 33 D 57 17 1014 603 1467 G 3084 53
0 4] 4 0 4 )] 3 14 17 0 34 8 1075 2201 2745 0 6021 112
0 0 4] 0 0 0 14 26 16 0 56 2 1073 1080 2593 0 47485 ]
D 0 4 0 4 0 862 289 406 0 1557 3 29169 18411 32306 83 79969 211

24 Mr. M. Ajit Kumar , Member {Technical) 14

25 Mr. M.M .Parthiban , Member (Technical) Nit

26 Ms. Hemambika R. Priya, Member { Technical) 3 ,ym}—\ ¢

27 Mr. K Anpazhakan , Member (Technical) 3

28 Mr. Pullela N.Rzo , Member (Technical} 1 {Vaishali Kharbanda)

29 Mr. Rajeev Tondon, Member {Technical) Nil Technical Officer

30 Ms. R.Bhagya Devi, Member (Technical) 8

31 Mr. Vasa Sheshagiri Rag, Member (Technical) Nil

32 Mr. AK. Jyotishi, Member {Technical} 2

33 Mir. P.V.Subba Rao, Member (Technical} Nil




